DI TEM NO. MM A COURT NO. 1 SECTION Xl I A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).23869/2009

K. G SHANKAR Petitioner(s)
VERSUS

PCCHAVREDDY SUBBA REDDY & ORS. Respondent (' s)

Dat e: 06/ 05/ 2010 This Petition was nmentioned today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE DEEPAK VERVA
HON BLE DR. JUSTICE B.S. CHAUHAN
For Petitioner(s) M. L.N Rao, Sr. Adv.

M. G Ranmkrishna Prasad, Adv.
For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng

ORDER

List during the first half of sunmmer vacation.

(R K. Dhawan) (Veera Ver )
AR- cum PS Assi stant Regi strar

(Mentioning slip is enclosed)



